
SCHEDULE 1 
FORM A 

PUBLIC ANNOUNCEMENT 
(Regulation 14 of the Insolvency and Bankruptcy Board of India (Voluntary Liquidation Process) 

Regulations, 201 T) 

FOR THE ATTENTION OF THE STAKEHOLDERS OF VINA YAK SERVICES PRIVATE LIMITED 

-
1. Name of Corporate Person Vinayak Services Private Limited 

2. Date of Incorporation of Corporate Person 301h March 1995 

3. Authority under which Corporate Person Registrar of Companies, Delhi 

Is Incorporated/ Registered 

4. Corporate Identity Number / Limited U74899HR1 995PTC122401 

Liability Identity Number of Corporate 

Person 

5 Address of the Registered Office and 173, Sector - 56 , GURUGRAM - 122011, Haryana 

Pnnc1pal Office (if any) of Corporate 
Person 

6. Liquidation Commencement date of 5'h _June 2025 

Corporate Person 

7. Name, Address, Email Address, Madhusudan Sharma 

Telephone Number and the Registration 54, CSC-9, ODA Market, Sector-7, Rohin1, 
Delhi 110085 Number of the Liquidator 
Email: iamalert.net@gmail.com 
Mobile: 98688 72918 
Reg.No.: IBBI/IPA-003/IP-N00046/2017-18/ 10395 
Authorisation for Assignment valid up to 
31 .12.2025 

8. Last Date for Submission of Claims 51h July , 2025 

Notice Is hereby given that the Vinayak Services Private L1m1ted has commenced Voluntary L1qu1dat1on on 
51h June, 2025. 

The stakeholders of Vinayak Services Private Limited are hereby called upon to submit a proof of their 
claims, on or before 5th July, 2025, to the Liquidator at the address mentioned against item 7 

The financial creditors shall submit their proof of claims by electronic means only . All other stakeholders 
may submit the proof of claims in person, by post or by electronic means. 

Submission of false or misleading proofs of claim shal l attract penalties 

Forms for claim submission are available on the website of Insolvency and Bankruptcy Board of India -
www.1bbi gov in/en/home/downloads. 

Date 6th June, 2025 
Place. Delhi 

Madhusudan Sharma, L1qu1dator, 
Vinayak Services Private Limited 

Madhmnulab. Shnnna 
Insolvency Profesilonal 

Reg. No. IBBI/PA-003/ 
IP-N000461-20.fM8110395 
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FINANCIAL EXPRESS 

SCHEDULE 1 
FORM A 

PUBLIC ANNOUNCEMENT 
(Regulation 14 of the Insolvency and Bankruptcy Board of India 

(Voluntary Liquidation Process) ,Regulations, 2017) 

FOR THE ATTENTION OF THE STAKEHOLDERS OFVINAYAK SERVICES PRIVATE UMrrED 
~ 

1. Name of Corporate Person Vinayak Services Private Limited 

2. Date of Incorporation of Corporate Person 30th March 1995 
3. Authority under whlch·Corporate Person Is Registrar of Companies, Delhi 

Incorporated/ Registered -
4. Corporate Identity Number/ Limited Liability 

Identity Number of Corporate Pe"°n 
U74899HR 1995PTC122401 

5. Address of the Registered Office and Principal 173, Sector· 56, GURUGRAM • 122011, Haryana 
Office (If any) of Corporate Person 

6. Liquidation Commencement date of Cotpo,ate 5th June 2025 Petson 
7. Name, Address, Email Address, Telephone Madhusudan Shanna 

Number and the Registration Number of the 54, CSC-9, ODA Man<et, Sector-7, Rohlnl, Delhi · 
Liquidator 110085 

Email: lamalert.netigmall.com 
Mobile: 98688 72918 
Reg.No.: 1881/IPA-003/ IP-N00046/2017-18/10395 
Authorisation for Assliomentvalld up to 31.12.2025 

8. I.Jlst Date for Submission of Claims 5th July, 2025 

Notice Is hereby given that the Vlnayak Sentces Pmate Limited has commellced Voluntary Liquidation 
on 5th June, 2025. 
The stakeholders of Vinayak Services Private Limited are hereby called upon to submit a proof of their 
claims, on or before 5th July, 2025, to the Liquidator at the address mentioned against Item 7. 
The financial creditors shall submit their proof of claims by electronic means only. All other stakeholders. 
may submit the proof of claims In person, by post or by electronic means 

Submission offalse or misleading proofs of claim shall attract penalties. 
Forms for claim submission are available on the website of Insolvency and Banluuptcy Board of India 
- -.ibbl .gov. in/ en/ home/ downloads. 

Sd/-
Date: 6th June, 2025 Madhusudan Sharma, Liquidator, 
Place: Delhi Vinayak Services Private Limited 
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